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CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH
AT  HYDERABAD,

0.A.No. 429 of 1995

Date of Order - 28th October, 199‘7.‘
. Between |

S, Vined Rao, s/o S.Babu Rao,
aged about 36 years,
Draughtsman,

Ordnance Factory Project,
Eddumnailaram, Dist-Medak, . ees Applicant

1, The Ordance Factory Board,
Ministry of Defence,
Government of India,
10-A, Auckland Road,
Calcutta, represented by
the Chaiman-cum-Director General,
Ordnéance -Factory Board, '

2. The General Manager,
Ordnahce Factory Project,
Eddumailaram, _
Dist- Medak, ' ees Respondents

=

Counsel for the applicant - Mr, P. Naveen Rao
Counsel for the respondents ~ Mr, N,R,Devaraj, Sr.CGSC
Coram s -

Honourable Mr, R, Rangarajan, Member (Admn,)

Honourable Mr, B.S,Jai Parameshwar, Mémber(Judl.)

O RDER (ORAL)

(Per Hon. Mr. R, Rangarajan, Member(Administrative ))

1. Heard Mr. Phaniraj for Mr, P, Naveen Rao for the
applicant and Mr, W,Satyanarayana for Mr. N.R, Devaraj, for

the respondents,

2 This 0.,A, is filed praying for a direction to the

respondents to implement the orders contained in 0 MN0,13(1) -
IC/91 c‘téted 19,10,1994 issued by Ministry of Finance, Govemmen
of India, by-s fixing the applicant's pay in the scale of pay
of RS,425-700 ( Rs.i400—2300/-RSRP) with effect from completi

of five years of service | _of'the applicant as Draughtsman,.-
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2. When this 0,A. was tal

ken up for hearing, the

leamed counsel for the applicﬁnt submitted that the

relief asked for hast a{lready béen granted by the respondents

\

themselves{ Hence he submits that the 0.A., has become

infructuous;

dismissed as infructuous, No costs,

} ‘ . ~
B,S,JAI PARAMESHWAR)

___MEMBER(JUDICIAL)
V>*7)

Dated the 28th Octob:
Dictated in the Open
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( R, RANGARAJAN )
| MEMBER (ADMINISTRATIVE)

r, 1997 .’/ )

Court,
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Tha Chairman cum Director Genaral, Ordinance Factory Hoard,
Min,of Deflence, Gevt, of Indla, 10-A, Auckland Road,
Calcutta,

The Genseral Managsr, Ordinance Factory Profect, Eddumaikaram,
Medak District,

Ona copy to Mr,P.Naveen Rao.AdvoCate,CAT,Hydarabéd.
Ons copy to Mr.N.R.Devraj, Sr.CGSC.CAT Hydarabad. '
Ona copy to D R(A).CAT Hydarabad.

Uns duplicate copy.
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T@ID BY  CHECKED BY
TR RED 3y APAROVED B, .

IR THE o=utRaL ADMIMISTRATIVE TRTRIam:
- HYDFRA P m

THE HOH'BLE SHRI R.RANGARAJAN MA) -
AND

THE HON'BLE SHRI B.5,3J471 PARAMESHWAR
f ()

Dated; . QM/O/;Q‘

ORDER/ JUDGHE NT

MA/RA/CLA NG,

A LND, l{'zéyeg;/

Admitted and Interim Directions
Ispued,

A 11 ouad

Digposed of with Difectians

Oismissed

Ulgmissed as withdrawn

nissad fPor Default
Ordeted/Re jected

No orNer as to costs,
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